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U s e  o f  A t o m i c  E n e r g y  f o r  P e a c e f u l  
PURPOSES

5654. SHR1S.M. BANERJEE : Will the 
Minister of ATOMIC ENERGY be pleased 
to state:

(a) the steps taken by Government to 
use Atomic Energy for peaceful purposes 
in the country;

(b) whether any help in this regard is 
being sought from countries friendly to 
India; and

(c) if not, the reasons for the same?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECTRONICS, MINISTER OF HOME 
AFFAIRS AND MINISTER OF INFOR-
MATION & BROADCASTING (SHRI-
MATI INDIRA GANDHI): (a) the re- 
quired information is contained in the 
Annual Reports of the Department of Atomic 
Energy which were circulated to the Hon'ble 
Members.

(b) Collaboration agreements on peace-
ful uses of atomic energy have been entered 
into with a number of countries.

(c) Does not arise.

R u l e s  f o r  R e c o g n i t i o n  o f  t r a d e  U n io n s  
i n  P u b l i c  U n d e r t a k i n g s

5655. SHRI S.M. BANERJEE : Will the 
PRIME MINISTER be pleased to state:

(a) whether no fresh rules have beaa 
framed for recognition of Trade Unions 
in Government Undertakings;

(b) if so, whether the Central Govern-
ment Employees Organisation will betaken

into confidence before framing such Rules;

(c) whether this is also likely to be dis-
cussed in the National Council off J.C.M.; 
and

(d) if not, the reasons for the same?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFATRS AND 
IN THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) : (a) to
(c). Rules for recognition erf trade unions 
exist in the Railways and in the Ministry of 
Defence installations. The Central Civil 
Services (Recognition of Service Associa-
tions) Rules, 1959 under which Service Asso-
ciations of Government servants could be 
recognised became inoperative on account 
of a Supreme Court judgment in 1962. The 
question of framing fresh recognition 
rules is, therefore, under consideration and 
the principles underlying the proposed rules 
wilt be discussed in the National Council 
of the Joint Consultative Machinery on which 
the various Unions/Associations of Govern-
ment servants recognised for the purposes 
of the JCM Scheme are represented.

(d) Does not arise.

P l ig h t  o f  Sh r im a t i  R a s o o l a n  Ba i 
E x p o n e n t  o f  T h u m r i

5656. SHRI S.M. BANERJEE: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether her attention has been in-
vited to the Press news in Times of India 
recently regarding the sad plight of one of the 
greatest exponents of Thumri Songs, Shri-
mati Rasoolan Bai, who is facing starva-
tion;

(b) if so* the steps taken by Government 
to provide her with pension; and

(e) whether any help has been given to 
her by the Prime Minister.

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NAN* 
DINISATPATHY) : (a) Yes, Sir.




